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Supreme Court 

All India Naval Clerks Assn. v. Union of India, (M.R. Shah and B.V. Nagarathna, JJ.), 2022 SCC 

OnLine SC 2124 

CC Vijayawada v. Dharthi Dredging & Infrastructure Ltd., (S. Ravindra Bhat and Dipankar Datta, 

JJ.), 2023 SCC OnLine SC 1503 

CCE v. Bharat Petroleum Corpn. Ltd., (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC OnLine 

SC 1523 

CCE v. Bilfinder Neo Structo Contruction Ltd., (Dr D.Y. Chandrachud, C.J. and P.S. Narasimha and 

J.B. Pardiwala, JJ.), 2023 SCC OnLine SC 1525 

CCE v. Britco Foods Co. Ltd., (Vikram Nath and Dipankar Datta, JJ.), 2023 SCC OnLine SC 1509 

CCE v. Deepak Vegpro (P) Ltd., (K.M. Joseph, B.V. Nagarathna and J.B. Pardiwala, JJ.), 2023 SCC 

OnLine SC 1510 

CCE v. Gail (India) Ltd., (Krishna Murari and S. Ravindra Bhat, JJ.), 2022 SCC OnLine SC 2130 

CCE v. Hindalco Industries Ltd., (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC OnLine SC 

1505 

CCE v. Mahendra Fabrics, (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC OnLine SC 1501 

CCE v. Mideast Integrated Steels Ltd., (Ajay Rastogi and Bela M. Trivedi, JJ.), 2023 SCC OnLine SC 

1495 

CCE v. Mother Dairy, (Krishna Murari and V. Ramasubramanian, JJ.), 2023 SCC OnLine SC 1493 

CCE v. Pravinbhai Narshibhai Patel, (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC OnLine 

SC 1519 

Chemical & Petrochemical Manufacturer Assn. v. Union of India, (Krishna Murari and Sanjay Karol, 

JJ.), 2023 SCC OnLine SC 1524 

Commr. (GST) & Central Excise v. Shree Baba Exports, (Uday U. Lalit and S. Ravindra Bhat, JJ.), 

2022 SCC OnLine SC 2125 

Commr. of Customs v. Adani Power Maharashtra Ltd., (Krishna Murari and Sanjay Karol, JJ.), 2023 

SCC OnLine SC 1517 

Commr. of Customs v. Hindustan Zinc Ltd., (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC 

OnLine SC 1516 

Commr. of Customs v. Indo Silicon Electronics (P) Ltd., (Dinesh Maheshwari and Sanjay Kumar, JJ.), 

2023 SCC OnLine SC 1508 

Commr. of Customs v. Onkyo Sight & Sound India (P) Ltd., (Krishna Murari and V. 

Ramasubramanian, JJ.), 2022 SCC OnLine SC 2134 

Commr. of Customs v. Rinku Shipping Agency, (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC 

OnLine SC 1500 

Commr. of Customs v. Sagar Suitings (P) Ltd., (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC 

OnLine SC 1499 

Commr. of Customs v. SS Offshore (P) Ltd., (K.M. Joseph and Hrishikesh Roy, JJ.), 2022 SCC 

OnLine SC 2129 

Commr. of Customs v. Syngenta India Ltd., (Aniruddha Bose and Vikram Nath, JJ.), 2022 SCC 

OnLine SC 2128 

Directorate of Revenue Intelligence v. Dinesh Rajod, (Surya Kant and Krishna Murari, JJ.), 2022 SCC 

OnLine SC 2132 
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Gopika Nair v. Union of India, (B.R. Gavai and Aravind Kumar, JJ.), 2023 SCC OnLine SC 1522 

JCB India Ltd. v. CCE, (M.R. Shah and C.T. Ravikumar, JJ.), 2023 SCC OnLine SC 1502 

Kerala SRTC v. CCE, (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC OnLine SC 1498 

Laxmi Leather Cloth Industries (P) Ltd. v. State of U.P., (S. Ravindra Bhat and Dipankar Datta, JJ.), 

2023 SCC OnLine SC 1504 

Linde India Ltd. v. State of Jharkhand, (M.R. Shah and M.M. Sundresh, JJ.), 2023 SCC OnLine SC 

1511 

Mahalaxmi Ship Breaking Corpn. v. Commr. of Customs, (S. Ravindra Bhat and Dipankar Datta, JJ.), 

2023 SCC OnLine SC 1521 

Manjeet Singh v. Union of India, (K.M. Joseph and B.V. Nagarathna, JJ.), 2023 SCC OnLine SC 1506 

Manoj Kumar Pattanaik v. D.V.S. Kishore, (Sanjiv Khanna and M.M. Sundresh, JJ.), 2023 SCC 

OnLine SC 1514 

Meghalaya Cast & Alloys (P) Ltd. v. CCE, (Dinesh Maheshwari and Hrishikesh Roy, JJ.), 2023 SCC 

OnLine SC 1496 

Rajnarayan Jwalaprasad v. Union of India, (M.R. Shah and C.T. Ravikumar, JJ.), 2022 SCC OnLine 

SC 2133 

Royal Impex v. Commr. of Customs, (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC OnLine 

SC 1512 

SAIL v. Commr. of Customs, (M.R. Shah and C.T. Ravikumar, JJ.), 2023 SCC OnLine SC 1497 

Sanjay Agarwal v. Union of India, (Krishna Murari and Sanjay Karol, JJ.), 2023 SCC OnLine SC 

1520 

Shashi Dhawal Hydraulics (P) Ltd. v. Commr. of Customs, (Dinesh Maheshwari and Sanjay Kumar, 

JJ.), 2023 SCC OnLine SC 1507 

State of U.P. v. Shebu, (M.R. Shah and Krishna Murari, JJ.), 2022 SCC OnLine SC 2127 

Sterlite Opticals Technologies Ltd. v. Commr. of Customs, (Dr D.Y. Chandrachud, C.J. and P.S. 

Narasimha, J.), 2022 SCC OnLine SC 2131 

Tawheed Aquib v. Directorate of Revenue Intelligence, (Sanjay Kishan Kaul and Abhay S. Oka, JJ.), 

2023 SCC OnLine SC 1494 

U. Nagoor Gani v. Superintendent of Customs, (A.S. Bopanna and Dipankar Datta, JJ.), 2022 SCC 

OnLine SC 2135 

Union of India v. Magnum Steel Ltd., (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC OnLine 

SC 1513 

Union of India v. R.R. Marketing, (M.R. Shah and C.T. Ravikumar, JJ.), 2023 SCC OnLine SC 1515 

Union of India v. Sypher Impex Alloys (P) Ltd., (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC 

OnLine SC 1518 

Vigyashree Infrastructure Ltd. v. State of M.P., (A.S. Bopanna and P.S. Narasimha, JJ.), 2022 SCC 

OnLine SC 2126 

  

Allahabad High Court 

Allama Zamir Naqvi v. State of U.P., (Subhash Vidyarthi, J.), 2023 SCC OnLine All 2447 

Angad Rai v. State of U.P., (Pankaj Bhatia, J.), 2023 SCC OnLine All 2449 

Avanish v. State of U.P., (Manoj Bajaj, J.), 2023 SCC OnLine All 2452 
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Chandrapal Singh v. State of U.P., (Pritinker Diwaker, C.J. and Ashwani Kumar Mishra and Ajay 

Bhanot, JJ.), 2023 SCC OnLine All 2443 

Deep Mala v. Devesh Kumar Sharma, (Prakash Padia, J.), 2023 SCC OnLine All 2454 

Dinesh Kumar Maurya v. Lucknow University, (Vivek Chaudhary and Subhash Vidyarthi, JJ.), 2023 

SCC OnLine All 2446 

Dinesh Kumar Srivastava v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2023 SCC OnLine All 

2441 

Harindra Bahadur Singh v. State of U.P., (Vikas Budhwar, J.), 2023 SCC OnLine All 2459 

Krishna Kant Tiwari v. State of U.P., (Sanjay Kumar Singh, J.), 2023 SCC OnLine All 2442 

Kushal Pal Singh v. State of U.P., (Vikas Budhwar, J.), 2023 SCC OnLine All 2458 

Mahesh v. State of U.P., (Karunesh Singh Pawar, J.), 2023 SCC OnLine All 2453 

Meera Singh v. State of U.P., (Raj Beer Singh, J.), 2023 SCC OnLine All 2448 

Paramjeet Bhatia v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2023 SCC OnLine All 2444 

Parashu Ram Dohre v. State of U.P., (Shree Prakash Singh, J.), 2023 SCC OnLine All 2445 

Radhasoami Satsang Sabha v. State of U.P., (Manish Kumar Nigam, J.), 2023 SCC OnLine All 

2461 

Rajkumar v. State of U.P., (Jyotsna Sharma, J.), 2023 SCC OnLine All 2456 

Ravindra Kumar v. State of U.P., (Chandra Kumar Rai, J.), 2023 SCC OnLine All 2457 

Riyaz Ahmad v. State of U.P., (Rajnish Kumar, J.), 2023 SCC OnLine All 2462 

Shiv Kumar Bajpai v. U.P.S.R.T.C., (Kshitij Shailendra, J.), 2023 SCC OnLine All 2460 

Sumitra Devi v. State of U.P., (Saurabh Lavania, J.), 2023 SCC OnLine All 2455 

Vidya Sagar v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2023 SCC OnLine All 2450 

Vishnu Kumar Saini v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2023 SCC OnLine All 

2451 

  

Andhra Pradesh High Court 

APSRTC. v. Vadde Sujatha, (B.V.L.N. Chakravarthi, J.), 2023 SCC OnLine AP 3481 

Atkuri Dorayya v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2023 SCC OnLine AP 3480 

AV Rambabu Infra (P) Ltd. v. State of A.P., (B Krishna Mohan, J.), 2023 SCC OnLine AP 3485 

B Parameswarudu v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3499 

B Parameswarudu v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3503 

B Parameswarudu v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3505 

B. Parameswarudu v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3504 

B. Parameswarudu v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3506 

B. Siva Chinnaiah v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3508 

B. Venkata Krishna Reddy v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3517 

Bandaru Satyanarayana v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3518 

Bandla Madhu v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3507 

Bandla Rajyam v. State of A.P., (UDPR and K.M., JJ.), 2023 SCC OnLine AP 3482 

Bangi Sanjanna v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3492 
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Beere Chandrakala v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3484 

Boyilla Venkateswarlu Reddy v. State of A.P., (B Krishna Mohan, J.), 2023 SCC OnLine AP 3487 

Chapparam Penchalaiah v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3515 

D. Ram Prasad v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3489 

Ghanta Sambasiva Rao v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3520 

Gosala David Raju v. State of A.P., (K. Sreenivasa Reddy, J.), 2023 SCC OnLine AP 3488 

Gulla Annapurnamma v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3502 

Harivanam Abdul Gani v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3519 

K Srinivasa Rao v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3496 

K. Balaswamy v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3521 

K. Maddaiah v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3516 

K. Maddaiah v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3527 

Kasthuri Narayana v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3497 

Komma Pedda Reddaian v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3477 

Kunjam Tulasi Ravi Kumar v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 3491 

Kurapati Subba Reddy v. State of A.P., (K Sreenivasa Reddy, J.), 2023 SCC OnLine AP 3530 

Lansum Estates LLP v. SBI, (Cheekati Manavendranath Roy and Tarlada Rajasekhar Rao, JJ.), 2023 

SCC OnLine AP 3494 

M. Purushotham v. State of A.P., (K. Sreenivasa Reddy, J.), 2023 SCC OnLine AP 3529 

Mandli Pedda Mallu Swamy v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3512 

Medida Venkata Rama Krishna Dorababu v. State of A.P., (K. Suresh Reddy, J.), 2023 SCC OnLine 

AP 3473 

Meruga Subba Rao v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3495 

Mulla Khaja Mohiuddin v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3511 

N Khader Sab v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3510 

Nalluri Veera Bhadraiah v. State of A.P., (K. Sreenivasa Reddy, J.), 2023 SCC OnLine AP 3533 

Nelluru Ramudu v. State of A.P., (K Sreenivasa Reddy, J.), 2023 SCC OnLine AP 3532 

NJR Constructions (P) Ltd. v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3522 

NSN Reddy Rice Industry v. Union of India, (Cheekati Manavendranath Roy and Tarlada Rajasekhar 

Rao, JJ.), 2023 SCC OnLine AP 3500 

P. Janardhan v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3513 

Pagariya Exports (P) Ltd. v. Union of India, (U. Durga Prasad Rao and Venkata Jyothirmai Pratapa, 

JJ.), 2023 SCC OnLine AP 3478 

Peddireddy Srinivas & Caterers v. ESI Corpn., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3509 

Polampalli Nagaraju v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3514 

Prudhvi Constructions (P) Ltd. v. State of A.P., (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 3524 

Putti Vijayalakshmi v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2023 SCC OnLine 

AP 3534 

R. Venkata Subbaraju v. State of A.P., (V. Sujatha, J.), 2022 SCC OnLine AP 3489 
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R. Buvanesvari v. UT (State of Pondicherry), (R.N. Manjula, J.), 2023 SCC OnLine Mad 7235 

R. Maragatham v. State of T.N., (S.S. Sundar and Sunder Mohan, JJ.), 2023 SCC OnLine Mad 7268 

R. Revathy v. CIT, (G.K. Ilanthiraiyan, J.), 2023 SCC OnLine Mad 7212 

Rajkumar v. State of T.N., (Sanjay V. Gangapurwala, C.J. and D. Bharatha Chakravarthy, J.), 2023 

SCC OnLine Mad 7304 

S. Amulraj v. Engineer, (Anita Sumanth, J.), 2023 SCC OnLine Mad 7291 

S. Kokilavani v. Electric Engineer, (G.R. Swaminathan, J.), 2023 SCC OnLine Mad 7216 

S. Sridev v. State of T.N., (G.R. Swaminathan, J.), 2023 SCC OnLine Mad 7221 

S.V. Rajalingha Rajah v. State, (R.N. Manjula, J.), 2023 SCC OnLine Mad 7233 

S.V. Rajalingha Rajah v. State, (R.N. Manjula, J.), 2023 SCC OnLine Mad 7234 

Sabi Gas Supplies v. D. Subramani, (R. Hemalatha, J.), 2023 SCC OnLine Mad 7305 

Sandfits Foundries (P) Ltd. v. Chairman, (Anita Sumanth, J.), 2023 SCC OnLine Mad 7286 

SBI v. Collector, (K. Kumaresh Babu, J.), 2023 SCC OnLine Mad 7272 

State (UT of Puducherry) v. Kona Jaya Satya Lakshmi, (Sanjay V. Gangapurwala, C.J. and D. 

Bharatha Chakravarthy, J.), 2023 SCC OnLine Mad 7315 

Sudha Mohanraj v. PNB, (Sanjay V. Gangapurwala, C.J. and D. Bharatha Chakravarthy, J.), 2023 

SCC OnLine Mad 7298 

T. Periyasamy Pandurar v. Tahsildar, Thiruverumbur, (B. Pugalendhi, J.), 2023 SCC OnLine Mad 

7317 

T. Sakthivel v. Collector, (Sanjay V. Gangapurwala, C.J. and D. Bharatha Chakravarthy, J.), 2023 

SCC OnLine Mad 7294 

T.M. Muthukumar v. T.N. ERC, (Anita Sumanth, J.), 2023 SCC OnLine Mad 7285 

Thangamani v. Collector, (G.R. Swaminathan, J.), 2023 SCC OnLine Mad 7217 

Thirukayilaya Parambarai v. Hindu Religious & Charitable Endowment Department, (S. Sounthar, 

J.), 2023 SCC OnLine Mad 7259 

Udumalaipet Municipality v. State, (K. Kumaresh Babu, J.), 2023 SCC OnLine Mad 7267 

United India Insurance Co. Ltd. v. Ramalakshmi, (Rmt. Teekaa Raman and P.B. Balaji, JJ.), 2023 

SCC OnLine Mad 7204 

V. Muruganandam v. State, (G. Jayachandran, J.), 2023 SCC OnLine Mad 7214 

Veerappan v. R. Rajaram, (Sathi Kumar Sukumara Kurup, J.), 2023 SCC OnLine Mad 7209 

Velmurugan v. State, (G.K. Ilanthiraiyan, J.), 2023 SCC OnLine Mad 7213 

Workmen v. United India Insurance Co. Ltd., (R. Hemalatha, J.), 2023 SCC OnLine Mad 7276 

  

Central Acts/Rules/Regulations etc. 

Competition (Amendment) Ordinance, 2009 

Central Universities (Amendment) Ordinance, 2009 

  

Central Notification 

Ministry of Consumer Affairs, [Noti. No. G.S.R. 597(E)] 

Ministry of Consumer Affairs, [Noti. No. G.S.R. 640(E)] 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706068
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001704830
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Ministry of Personnel Public Grievances and Pensions, [F. No. 42/12/2009-P&PW(G)] 

  

State Acts/Rules/Regulations etc. 

Goa Land Revenue (Amendment) Act, 2009 

Goa Tax on Infrastructure (Appeal) Rules, 2009 

Goa Revision of Tariff for Water Supply and Sewerage Order, 2009 

Goa State Employment Subsidy Scheme for Bio Technology Units, 2009 

Assistance for sugarcane planting material 

Goa Welfare/Pension Scheme for Seafarers, 2021 

Covid-19 Relief to Marginalized/Unorganised Sector 

Goa Mineral Ore Permanent Fund Trust 

Goa Causes and Analysis of Motor Vehicle Accidents and Wayside Amenities on Highways Scheme, 

2021 

Incentive Scholarship Scheme (Pradnya Shodh) for the students of Std. IV 

Goa Public Service Commission (Members and Staff) (Conditions of Service) (Tenth Amendment) 

Regulations, 2009 

Goa Land Revenue (Conversion of use of land and non-agricultural assessment) (Amendment) Rules, 

2009 

Government of Goa, Office of the Director General of Police, Indian Reserve Battalion, Group ‘C’, 

Non-Gazetted, Non-Ministerial post, Recruitment Rules, 2021 

Government of Goa, Secretariat, Group ‘C’, Non-Ministerial, Non-Gazetted post, Recruitment Rules, 

2009 

Government of Goa, Directorate of Settlement and Land Records, Group ‘C’, Non-Gazetted, Non-

Ministerial post, Recruitment Rules, 2021 

Government of Goa, Directorate of Health Services, Institute of Nursing Education, Group ‘A’, 

Gazetted posts, Recruitment Rules, 2021 

Government of Goa, Directorate of Fire and Emergency Services, Group ‘A’, Gazetted, Non-

Ministerial posts, Recruitment Rules, 2021 

Government of Goa, Directorate of Food and Drugs Administration, Group ‘B’, Non-Gazetted, Non-

Ministerial post, Recruitment Rules, 2021 

Government of Goa, Public Works Department, Group ‘B’, Gazetted, Non-Ministerial posts, 

Recruitment Rules, 2021 

Government of Goa, Office of the Director General of Police, Group ‘A’, Gazetted, Non-Miniterial 

post, Recruitment Rules, 2021 

Goa Uniforms and Allowances to the Excise Executive Staff (Amendment) Rules, 2021 

Goa Excise Duty (Amendment) Rules, 2021 (2) 

Government of Goa, Goa Medical College and Hospital, Group ‘A’, Gazetted post, Recruitment 

Rules, 2021 

Government of Goa, Department of Printing and Stationery, Group ‘C’, Non-Ministerial, Non-

Gazetted posts, Recruitment (Amendment) Rules, 2009 

Government of Goa, Goa Dental College and Hospital, Group A, Gazetted, Non-Ministerial post, 

Recruitment Rules, 2021 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706179
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001706194
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Government of Goa, Water Resources Department, Group ‘C’, Non-Ministerial, Non-Gazetted post, 

Recruitment Rules, 2009 

Goa Medical Education Service (Amendment) Rules, 2021 

Business of the Government of Goa (Allocation) (Fortieth Amendment) Rules, 2021 

Goa Co-operative Societies (1st Amendment) Rules, 2009 

Goa Clinical Establishments (Registration and Regulation) Rules, 2021 

Goa Maintenance and Welfare of Parents and Senior Citizens Rules, 2009 

Goa Prisons Rules, 2021 

Goa Factories (Fifteenth Amendment) Rules, 2021 

  

Goa Notification 

Goa Administration Office of the Comunidades, [Noti. No. MAM/BICH/DEV/NOTICE/09] 

Goa Administration Office of the Comunidades, [V. No. 57650/2009] 

Goa Administration Office of the Comunidades, [V. No. 57815/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1084/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1085/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1086/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1103/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1107/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1111/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1114/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1116/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1117/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1118/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1119/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1129/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1133/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1134/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1150/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1152/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1155/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1166/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1167/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1171/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1172/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1173/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1178/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1180/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1182/2009] 
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Goa Administration Office of the Comunidades, [V. No. A-1184/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1185/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1187/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1198/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1199/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1219/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1222/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1250/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1270/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1272/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1284/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1286/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1289/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1309/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1310/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1311/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1317/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1323/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1336/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1337/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1338/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1340/2009] 

Goa Administration Office of the Comunidades, [V. No. A-1343/2009] 

Goa Administration Office of the Comunidades, [V. No. A-57652/2009] 

Goa Administration Office of the Comunidades, [V. No. AM-119/2021] 

Goa Administration Office of the Comunidades, [V. No. AM-138/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-152/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-155/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-190/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-197/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-205/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-207/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-208/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-210/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-211/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-212/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-213/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-215/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-219/2021] 
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Goa Administration Office of the Comunidades, [V. No. AP-222/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-223/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-249/2021] 

Goa Administration Office of the Comunidades, [V. No. AP-250/2021] 

Goa Advertisement Department, [V. No. A-1197/2009] 

Goa Advertisement Department, [Noti. No. 17/25/85-RD(1)] 

Goa Advertisement Department, [Noti. No. 17/25/85-RD(2)] 

Goa Advertisement Department, [Noti. No. 17/25/85-RD(3)] 

Goa Advertisement Department, [Noti. No. 17/25/85-RD(4)] 

Goa Advertisement Department, [Noti. No. 17/25/85-RD(5)] 

Goa Advertisement Department, [Noti. No. ACNZ/ELECT/76/09-10/1099] 

Goa Advertisement Department, [Company Application No. 40 of 2009] 

Goa Advertisement Department, [Company Petition No. 19 of 2009] 

Goa Advertisement Department, [Marriage Petition No. 10/2009/I] 

Goa Advertisement Department, [Marriage Petition No. 13/08/II] 

Goa Advertisement Department, [Marriage Petition No. 17/2009/A] 

Goa Advertisement Department, [Marriage Petition No. 27/2009/II] 

Goa Advertisement Department, [Marriage Petition No. 29/2008/II] 

Goa Advertisement Department, [Marriage Petition No. 34/2009/I] 

Goa Advertisement Department, [Marriage Petition No. 35/2009/II] 

Goa Advertisement Department, [Marriage Petition No. 39/2008/A] 
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Goa Advertisement Department, [V. No. AM-101/2021] 

Goa Advertisement Department, [V. No. AM-102/2021] 
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Goa Advertisement Department, [V. No. AM-123/2021] 

Goa Advertisement Department, [V. No. AM-124/2021] 

Goa Advertisement Department, [V. No. AM-126/2021] 
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Goa Advertisement Department, [V. No. AM-156/2021] 
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Goa Advertisement Department, [V. No. AP-227/2021] 

Goa Advertisement Department, [V. No. AP-229/2021] 

Goa Advertisement Department, [V. No. AP-231/2021] 

Goa Advertisement Department, [V. No. AP-232/2021] 

Goa Advertisement Department, [V. No. AP-234/2021] 

Goa Advertisement Department, [V. No. AP-235/2021] 

Goa Advertisement Department, [V. No. AP-236/2021] 

Goa Advertisement Department, [V. No. AP-237/2021] 

Goa Advertisement Department, [V. No. AP-238/2021] 

Goa Advertisement Department, [V. No. AP-243/2021] 

Goa Advertisement Department, [V. No. AP-244/2021] 
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Goa Advertisement Department, [V. No. AP-246/2021] 

Goa Advertisement Department, [V. No. AP-247/2021] 

Goa Agriculture Department, [Noti. No. 1/22/123/2009-10/D. Agri/230] 

Goa Agriculture Department, [Noti. No. 1/4/1/2004-05/D. Agri/246] 

Goa Agriculture Department, [Noti. No. 2/14/2009-AGR(Part)/212] 

Goa Agriculture Department, [Noti. No. 2/14/2009/AGR(Part)/213] 

Goa Agriculture Department, [Noti. No. 2/14/2009-AGR(Part)/215] 

Goa Agriculture Department, [Noti. No. 8/15/2009-10/D. Agri/250] 

Goa Agriculture Department, [Noti. No. 8/15/2009/D. Agri/247] 

Goa Agriculture Department, [Noti. No. 8/15/2009/D. Agri/248] 

Goa Agriculture Department, [Noti. No. 8/15/2009/D. Agri/249] 

Goa Agriculture Department, [Noti. No. 8/60/2009-10/D. Agri/254] 

Goa Agriculture Department, [Noti. No. 8/68/2009-10/D. Agri/225] 

Goa Agriculture Department, [Noti. No. 8/69/2009/D-Agri./222] 

Goa Agriculture Department, [Noti. No. 1/2/51/2021-2022/D. Agri/560] 

Goa Agriculture Department, [Noti. No. 3/3/Hort/SSS/4/2021-22/D. Agri/270] 

Goa Agriculture Department, [Noti. No. 3/3/Hort/SSS/7/2021-22/D. Agri/272] 

Goa Agriculture Department, [Noti. No. 3/4/P & E/PMFBY/SGRC/2021-22/D. Agri] 

Goa Agriculture Department, [Noti. No. 3/Crops & PP/80/13/SSSKL//2021-22/D. Agri/291] 

Goa Animal Husbandry and Veterinary Services Department, [Noti. No. 15-21/AH/2009-10/2564] 

Goa Animal Husbandry and Veterinary Services Department, [Noti. No. 2/15/95-AH/3062] 

Goa Animal Husbandry and Veterinary Services Department, [Noti. No. 2/15/95-AH/3063] 

Goa Animal Husbandry and Veterinary Services Department, [Directorate of Animal Husbandry and 

Veterinary Services, November 18, 2009] 

Goa Animal Husbandry and Veterinary Services Department, [Directorate of Animal Husbandry and 

Veterinary Services, September 17, 2009] 

Goa Animal Husbandry and Veterinary Services Department, [Walk-in-Interview 23-11-2009] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705364


 - 26 - 

© EBC Publishing Pvt Ltd 

Goa Animal Husbandry and Veterinary Services Department, [Noti. No. 13-102/AHVS/CDFS/2021-

22/1854] 

Goa Animal Husbandry and Veterinary Services Department, [Noti. No. 2/13/95-AH (Part)/2021-

22/1740] 

Goa Civil Supplies and Consumer Affairs Department, [Noti. No. DCS/ENF/C.O/SUG/14/232] 

Goa Civil Supplies and Consumer Affairs Department, [Noti. No. DCS/ENF/C.O/SUG/14/240] 

Goa Civil Supplies and Consumer Affairs Department, [Noti. No. DCS/Price Rise/08-271(1)] 

Goa Civil Supplies and Consumer Affairs Department, [Noti. No. DCS/CC/Writ. Pet. 165 of 

2021/77/2021-22/37] 

Goa Civil Supplies and Consumer Affairs Department, [Order No. DCS/CC/Estt.SC/72/2020-21/05] 

Goa Civil Supplies and Consumer Affairs Department, [Order No. DCS/CC/Estt.SC/72/2020-21/06] 

Goa Co-operation Department, [Noti. No. 17-12-80/ARSZ/Service/Vol. III/1669] 

Goa Co-operation Department, [Noti. No. 1-3-71/EST/RCS(Part)/2012] 

Goa Co-operation Department, [Noti. No. 1-3-71/EST/RCS(Part)/2247] 

Goa Co-operation Department, [Noti. No. 23-1-93/TS/RCS(2)/1986] 

Goa Co-operation Department, [Noti. No. 42/2/2001/TS/RCS/2079] 

Goa Co-operation Department, [Noti. No. 50/3(48)/Elec/BOD/RGB/GUC/CZ/RCS//2009/1794] 

Goa Co-operation Department, [Noti. No. 50/3(68)/Elec/BOD/RGB/VPK/CZ//RCS/2009/1961] 

Goa Co-operation Department, [Noti. No. 5-1162-2007/ARSZ/HSG/1369] 

Goa Co-operation Department, [Noti. No. 5-1235-2009/ARSZ/HSG] 

Goa Co-operation Department, [Noti. No. 5-1236-2009/ARSZ/HSG] 

Goa Co-operation Department, [Noti. No. 5-1237-2009/ARSZ/HSG] 

Goa Co-operation Department, [Noti. No. 5-1238-2009/ARSZ/HSG] 

Goa Co-operation Department, [Noti. No. 5-1239-2009/ARSZ/HSG] 

Goa Co-operation Department, [Noti. No. 62/1/94-MR/MKT/RCS/940/141] 

Goa Co-operation Department, [Noti. No. 8/277/Part File/2009/DAA] 

Goa Co-operation Department, [Noti. No. ARCS/CZ/HSG/743/ADM/09] 

Goa Co-operation Department, [Noti. No. ARCS/CZ/Urban-Credit/356/ADM/08] 

Goa Co-operation Department, [Symbol No. GEN-(c)-3/NZ/Goa] 

Goa Co-operation Department, [Symbol No. RES-(c)-1//NZ/Goa] 

Goa Co-operation Department, [Noti. No. 15/344/ADT/RCS/2020/779] 

Goa Co-operation Department, [Noti. No. 15-348-ADT/RCS/2020/765] 

Goa Co-operation Department, [Noti. No. 18/11/2016/SUC/TS/RCS/971] 

Goa Co-operation Department, [Noti. No. 20/3/(25)/Elec/BOD/AMCH/CZ/RCS/20/895] 

Goa Co-operation Department, [Noti. No. 20/3/4/ELEC/BOD/QTGPT/RCS/QZ/19/1015] 

Goa Co-operation Department, [Noti. No. 23/12/91/TS/RCS/Vol. II/966] 

Goa Co-operation Department, [Noti. No. 3/8/Urban Credit/TS II/QZ/2020/RCS/842] 

Goa Co-operation Department, [Noti. No. 3/9/Urban Credit/TS II/NZ/2018/RCS/632] 

Goa Co-operation Department, [Noti. No. 41/4/2008/TS/RCS/Vol-II/743] 

Goa Co-operation Department, [Noti. No. Order No. 50/3/(71)/Elec/DSDV/BOD/RCS/19/690] 
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Goa Co-operation Department, [Noti. No. Order No. 50/3/(71)/Elec/DSDV/BOD/RCS/19/690(1)] 
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Goa Education Art and Culture Department, [Noti. No. Proceeding No. 271/2013] 

Goa Education Art and Culture Department, [Noti. No. 

SCERT/Adm/Notification/Scheme//842//2020/2693] 

Goa Elections Department, [Noti. No. 3-1-2009/ELEC/Col/GSVC] 

Goa Elections Department, [Noti. No. 3/43/2009-SEC-1] 

Goa Elections Department, [Noti. No. 3/43/2009-SEC-2(2)] 
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Goa Environment Department, [Noti. No. 41/4/2006/STE-DIR/208] 
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Goa Finance Department, [Noti. No. 1-45-2009-Fin(DMU)PF] 

Goa Finance Department, [Noti. No. 2/1/2003-Fin(R&C)] 

Goa Finance Department, [Noti. No. 2/1/95-Fin(R&C)(A)(2)] 

Goa Finance Department, [Noti. No. 2/1/95-Fin(R&C)(A)Part(1)] 

Goa Finance Department, [Noti. No. 2/1/95-Fin(R&C)(A)Part(2)] 

Goa Finance Department, [Noti. No. 2/1/95-Fin(R&C)(B)(3)] 

Goa Finance Department, [Noti. No. 2/1/95-Fin(R&C)(B)Part(1)] 
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Goa Finance Department, [Noti. No. 4/5/2005-Fin(R&C)(70)] 

Goa Finance Department, [Noti. No. DA/Admn/10-5-D(242)/91/09-10/TR-2944/83] 

Goa Finance Department, [Noti. No. DA/Admn/45-5/09-10/72] 

Goa Finance Department, [Noti. No. DA/Admn/45-5/09-10/TR-2584/69] 

Goa Finance Department, [Noti. No. DA/Admn/45-9/09-10/TR-3140/88] 

Goa Finance Department, [Noti. No. DA/Admn/45-9/09-10/TR-3140/88(1)] 

Goa Finance Department, [Noti. No. 1/2/2021-Fin(R&C)/1612] 

Goa Finance Department, [Noti. No. 1/2/2021-Fin(R&C)/1613] 

Goa Finance Department, [Noti. No. 1-45-2021-22/DSSL/483] 

Goa Finance Department, [Noti. No. 1-45-2021-22/DSSL/484] 
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Goa Finance Department, [Noti. No. 1-45-2021-22/DSSL/540] 

Goa Finance Department, [Noti. No. 1-45-2021-22/DSSL/541] 

Goa Finance Department, [Noti. No. 1-45-2021-22/DSSL/559] 

Goa Finance Department, [Noti. No. 1-45-2021-22/DSSL/560] 

Goa Finance Department, [Noti. No. 1-45-2021-22/DSSL/561] 

Goa Finance Department, [Noti. No. 2/7/2014-Fin(R&C)/1663] 

Goa Finance Department, [Noti. No. 38/1/2017-Fin(R&C)(05/2021-Rate) (Corri.)/1597] 

Goa Finance Department, [Noti. No. 38/1/2017-Fin(R&C)(211)/1596] 

Goa Finance Department, [Noti. No. 5-2-2021-Fin(DMU)(4)] 

Goa Finance Department, [Noti. No. 5-2-2021-Fin(DMU)(5)] 

Goa Finance Department, [Noti. No. 6/21/2012-Fin(DMU)/369] 

Goa Finance Department, [Noti. No. CCT/26-4/2017-18/E/852] 

Goa Finance Department, [Noti. No. CCT/26-4/2017-18/E/853] 

Goa Finance Department, [Noti. No. CCT/26-4/2017-18/E/854] 

Goa Finance Department, [Noti. No. CCT/26-4/2017-18/E/855] 

Goa Finance Department, [Noti. No. CCT/26-4/2017-18/E/856] 

Goa Finance Department, [Noti. No. CCT/26-4/2017-18/E/857] 

Goa Finance Department, [Noti. No. CCT/26-4/2017-18/E/858] 

Goa Finance Department, [Noti. No. CCT/26-4/2017-18/E/859] 

Goa Finance Department, [Noti. No. DA/Admn/45-2/2020-21/TR-495/82] 

Goa Finance Department, [Noti. No. DA/Admn/45-2/2021-22/TR-514/87] 

Goa Forest Department, [Noti. No. 7/2/2005/FOR/4109] 

Goa Forest Department, [Noti. No. 7-2-2009/FOR/265] 

Goa Forest Department, [Noti. No. 4-2-2011/FOR/318] 

Goa Forest Department, [Noti. No. 4-4-2012/Seniority-FOR/308] 

Goa General Administration Department, [Noti. No. 2/2/2009-GAD-III] 

Goa General Administration Department, [Noti. No. 2/2/2009-GAD-III(1)] 

Goa General Administration Department, [Noti. No. 1/27/2021-GAD-II/1132] 

Goa General Administration Department, [Noti. No. 23/1/87-GA & C (Vol.IV)/1117] 

Goa Higher Education Department, [Noti. No. DTE/Estt/1-10/C-P/GEDC/8/2209] 

Goa Home Department, [Noti. No. 1/53/88-HD(G)] 

Goa Home Department, [Noti. No. 24/47/2009-HD(G)] 

Goa Home Department, [Noti. No. 2/14/2007-HD(G)] 

Goa Home Department, [Noti. No. 2/5/2009-HD(G)/1] 

Goa Home Department, [Noti. No. 4/1/92-MAG(IV)/2027/613] 

Goa Home Department, [Noti. No. CA-I/224/Dy. S.P/10859/2009] 

Goa Home Department, [Noti. No. CA-I/224/Dy. S.P/9249/2009] 

Goa Home Department, [Noti. No. CA-I/224/Dy. S.P/9889/2009] 

Goa Home Department, [Noti. No. DE-02/2007/8611/2009] 
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Goa Home Department, [Noti. No. SP(S)/Estt./DE-06/09/1261/2009] 

Goa Home Department, [Noti. No. 1/2/2020-HD(G)/2560] 

Goa Home Department, [Noti. No. 24/31/2014-HD(G)/Part/2364] 

Goa Home Department, [Noti. No. 3/17/2020-HD(G)/2485] 

Goa Home Department, [Noti. No. 4/9/2020-HD(F&CD)/NRI/181] 

Goa Home Department, [Noti. No. 9/54/2016-HD(G)/2406] 

Goa Home Department, [Noti. No. HD(G)/45-59/575/66-Vol-III/2555] 

Goa Housing Department, [Noti. No. 2/12/2017/HSG] 

Goa Industries Department, [Noti. No. 3/421/2009-10/Adm/DITC/4077] 

Goa Industries Department, [Noti. No. 3/67/2006-IND] 

Goa Industries Department, [Noti. No. 3/7/2007-IND] 

Goa Industries Department, [Noti. No. 4/12/87-IND] 

Goa Industries Department, [Noti. No. 17/1/2020-IND/212] 

Goa Information and Publicity Department, [Noti. No. 42/2/2001/TS/RCS/2079(1)] 

Goa Information and Publicity Department, [Noti. No. DI/Advt./2009-10/792/4272] 

Goa Information and Publicity Department, [Noti. No. DI/RTI Act/State Commission/05/Part-1/3665] 

Goa Information and Publicity Department, [Noti. No. DI/RTI/GSIC/SERV.COND/06/3714] 

Goa Inland Waterways Department, [Noti. No. B-18023/3038] 

Goa Labour Department, [Noti. No. 28/1/2009-LAB] 

Goa Labour Department, [Noti. No. 28/1/2009-LAB/1057] 

Goa Labour Department, [Noti. No. 21/15/86-LAB(PF)] 

Goa Labour Department, [Noti. No. 21/15/86-LAB/PF(1)] 

Goa Labour Department, [Noti. No. 21/15-86-Lab-PF/998] 

Goa Labour Department, [Noti. No. 22/2/2008-LAB] 

Goa Labour Department, [Noti. No. 24/16/2009-LAB/1062] 

Goa Labour Department, [Noti. No. 24/16/2009-LAB/1064] 

Goa Labour Department, [Noti. No. 24/16/2009-LAB/1066] 

Goa Labour Department, [Noti. No. 24/16/2009-LAB/1068] 

Goa Labour Department, [Noti. No. 24/18/2009-LAB] 

Goa Labour Department, [Noti. No. 24/32/2008-Lab/1920] 

Goa Labour Department, [Noti. No. 24/32/2008-Lab/I/1029] 

Goa Labour Department, [Noti. No. 28/11/2009-LAB-I/966] 

Goa Labour Department, [Noti. No. 28/13/2009-LAB/956] 

Goa Labour Department, [Noti. No. 28/14/2009-LAB/976] 

Goa Labour Department, [Noti. No. 28/16/2009-LAB/971] 

Goa Labour Department, [Noti. No. 28/17/2009-LAB/981] 

Goa Labour Department, [Noti. No. 28/18/2009-LAB/961] 

Goa Labour Department, [Noti. No. 28/19/2009-LAB/946] 

Goa Labour Department, [Noti. No. 28/1/2009-LAB(1)] 
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Goa Labour Department, [Noti. No. 28/1/2009-LAB/1087] 

Goa Labour Department, [Noti. No. 28/1/2009-LAB/1088] 

Goa Labour Department, [Noti. No. 28/20/2009-LAB/951] 

Goa Labour Department, [Noti. No. 28/21/2009-LAB/941] 

Goa Labour Department, [Noti. No. 28/22/2009-LAB] 

Goa Labour Department, [Noti. No. 28/23/2009-LAB/1099] 

Goa Labour Department, [Noti. No. 28/24/2009-LAB] 

Goa Labour Department, [Noti. No. 2/137/2005/EST/SDCT/(2)/9874] 

Goa Labour Department, [Noti. No. 3/17/2009-SDCT/EST/(2)/5867] 

Goa Labour Department, [Case No. Ref. IT/21/04] 

Goa Labour Department, [Noti. No. CLE/(RIA-05)/2008/3936] 

Goa Labour Department, [Noti. No. CLE/(RIA-05)/2008/4656] 

Goa Labour Department, [Noti. No. VI/BLR(2)/A-117(c)/IFB-2009/3042] 

Goa Labour Department, [Noti. No. 22/4/2001-Lab/Part-Vol-I/286] 

Goa Labour Department, [Noti. No. 24/3/87-Lab-Part-I (Vol-I)/ESI/309] 

Goa Labour Department, [Noti. No. 28/10/2021-LAB/297] 

Goa Labour Department, [Noti. No. 28/2/2021-LAB/281] 

Goa Labour Department, [Noti. No. 28/2/2021-LAB/282] 

Goa Labour Department, [Noti. No. 28/2/2021-LAB/Part-II/276] 

Goa Labour Department, [Noti. No. 28/2/2021-LAB/Part-II/277] 

Goa Labour Department, [Noti. No. VI/FAC-6(L-1)Part-1/IFB-2020/975(1)] 

Goa Law Department, [Noti. No. 8-11/2009-LD(Estt)/5502] 

Goa Law Department, [Noti. No. 9-18-2004-LD(Estt.)/part-II(54)/5469] 

Goa Law Department, [Noti. No. A. 3902/G/2009(1)] 

Goa Law Department, [Noti. No. A-3924/G/2009] 

Goa Law Department, [Noti. No. 1-24-84/LD(Estt.)Vol.II(B)/767] 

Goa Law Department, [Noti. No. 1-24-84/LD(Estt.)Vol.II(B)/886] 

Goa Law Department, [Noti. No. 1/7/2014-LD(Estt.)/1505] 

Goa Law Department, [Noti. No. 8/90/2020/LD(Estt.)/1193] 

Goa Legislature Secretariat, [Noti. No. LA/Legn/2009/2382] 

Goa Mines Department, [Noti. No. 01/129/08/Adm/Mines/2136] 

Goa Mines Department, [Noti. No. 32/18/2003-Mines/2176] 

Goa Mines Department, [Noti. No. 32/19/2003-Mines/2177] 

Goa Mines Department, [Noti. No. 96/102/87/IIR-Mines/1898] 

Goa Mines Department, [Noti. No. 96/103/87/IIR-Mines/1900] 

Goa Mines Department, [Noti. No. 96/104/87/IIR-Mines/1899] 

Goa Mines Department, [Noti. No. 96/389/88/IIR-Mines/1953] 

Goa Mines Department, [Noti. No. 01/72/ADM/2005/Mines/Part-I/568] 

Goa Mines Department, [Noti. No. DMG/SC-Directions/435/2012//GMDF/01/524] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001705593


 - 32 - 

© EBC Publishing Pvt Ltd 

Goa Panchayati Raj and Community Development Department, [Noti. No. 

19/29/DP/Notification/09/4104] 

Goa Panchayati Raj and Community Development Department, [Noti. No. 19/35/DP/BYE-

ELN/08/3813] 

Goa Panchayati Raj and Community Development Department, [Noti. No. 26/25/DP/DPC/06/2021-

22/4320] 

Goa Personnel Department, [Noti. No. 13/20/2006-PER(C)] 

Goa Personnel Department, [Noti. No. 15/1/99/PER-Part file-Mam. in Coll.] 

Goa Personnel Department, [Noti. No. 15/1/99-PER(Part-I)(1)] 

Goa Personnel Department, [Noti. No. 15/2/2008-PER] 

Goa Personnel Department, [Noti. No. 15/38/2002-PER] 

Goa Personnel Department, [Noti. No. 15/5/09-PER] 

Goa Personnel Department, [Noti. No. 15/8/2003-PER] 

Goa Personnel Department, [Noti. No. 1/11/84-PER(Pt. III)] 

Goa Personnel Department, [Noti. No. 1/3/84-PER(Pt. IV)] 

Goa Personnel Department, [Noti. No. 1/4/83-PER(Pt. II)] 

Goa Personnel Department, [Noti. No. 2/1/2001-PER(Part)] 

Goa Personnel Department, [Noti. No. 4/26/88-PER] 

Goa Personnel Department, [Noti. No. 4/3/2006-PER] 

Goa Personnel Department, [Noti. No. 5/1/95-PER] 

Goa Personnel Department, [Noti. No. 5/40/84-PER(Vol.I)(1)] 

Goa Personnel Department, [Noti. No. 5/40/88-PER] 

Goa Personnel Department, [Noti. No. 6/11/2009-PER] 

Goa Personnel Department, [Noti. No. 6/11/2009-PER(1)] 

Goa Personnel Department, [Noti. No. 6/1/2002-PER-Part(2)] 

Goa Personnel Department, [Noti. No. 6/1/2005-PER/Part(2)] 

Goa Personnel Department, [Noti. No. 6/1/2005-PER/Part(3)] 

Goa Personnel Department, [Noti. No. 6/1/2005-PER(Part)(4)] 

Goa Personnel Department, [Noti. No. 6/1/2005-PER-Part-I(1)] 

Goa Personnel Department, [Noti. No. 6/1/2005-PER/Vol.I] 

Goa Personnel Department, [Noti. No. 6/2/2002-PER(Part)(1)] 

Goa Personnel Department, [Noti. No. 6/2/2005-PER(Part)] 

Goa Personnel Department, [Noti. No. 6/2/2008-PER(2)] 

Goa Personnel Department, [Noti. No. 6/3/2008-PER(Part)] 

Goa Personnel Department, [Noti. No. 6/4/91-PER(Part III)] 

Goa Personnel Department, [Noti. No. 6/9/2009-PER(Part-I)] 

Goa Personnel Department, [Noti. No. 7/10/2009-PER] 

Goa Personnel Department, [Noti. No. 7/13/2009-PER] 

Goa Personnel Department, [Noti. No. 7/14/2009-PER] 

Goa Personnel Department, [Noti. No. 7/17/97-PER(PF.)] 
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Goa Personnel Department, [Noti. No. 7/17/97-PER(P.F.)] 

Goa Personnel Department, [Noti. No. 7/17/97-PER(P.F.)(1)] 

Goa Personnel Department, [Noti. No. 7/18/75-PER(PF.)] 

Goa Personnel Department, [Noti. No. 7/2/99-PER-PART-II] 

Goa Personnel Department, [Noti. No. 7/2/99-PER PART-II(1)] 

Goa Personnel Department, [Noti. No. 7/2/99-PER-Part-II(A)(2)] 

Goa Personnel Department, [Noti. No. 7/33/97-PER] 

Goa Personnel Department, [Noti. No. 7/6/2006-PER] 

Goa Personnel Department, [Noti. No. 7/6/99-PER(P.F.)(1)] 

Goa Personnel Department, [Noti. No. 7/6/99-PER(P.F.)(2)] 

Goa Personnel Department, [Noti. No. 1/11/2021-PER] 

Goa Personnel Department, [Noti. No. 1/15/2018-PER] 

Goa Personnel Department, [Noti. No. 1/16/2017-PER] 

Goa Personnel Department, [Noti. No. 1/1/2014-PER] 

Goa Personnel Department, [Noti. No. 1/1/91-PER(P.F. II)] 

Goa Personnel Department, [Noti. No. 1/23/87-PER(Pt. III)] 

Goa Personnel Department, [Noti. No. 1/2/2007-PER] 

Goa Personnel Department, [Noti. No. 1/3/2006-PER] 

Goa Personnel Department, [Noti. No. 1/4/81-PER(Part)] 

Goa Personnel Department, [Noti. No. 5/14/2018-PER/1487] 

Goa Personnel Department, [Noti. No. 5/16/2021-PER/1669] 

Goa Personnel Department, [Noti. No. 5/1/2021-PER/1769] 

Goa Personnel Department, [Noti. No. 5/2/2017-PER/1136] 

Goa Personnel Department, [Noti. No. 5/2/2017-PER/1152] 

Goa Personnel Department, [Noti. No. 5/40/84-PER-Vol.I/1743] 

Goa Personnel Department, [Noti. No. 6/11/2019-PER/1768] 

Goa Personnel Department, [Noti. No. 6/13/2011-PER/1512] 

Goa Personnel Department, [Noti. No. 6/13/2011-PER/1529] 

Goa Personnel Department, [Noti. No. 6/13/2017-PER/1677] 

Goa Personnel Department, [Noti. No. 6/5/2021-PER/1561] 

Goa Personnel Department, [Noti. No. 6/6/2021-PER/1586] 

Goa Personnel Department, [Noti. No. 6/6/2021-PER/1745] 

Goa Personnel Department, [Noti. No. 7/10/2019-PER/1664] 

Goa Personnel Department, [Noti. No. 7/11/2020-PER/1691] 

Goa Personnel Department, [Noti. No. 7/21/2017-PER/1721] 

Goa Personnel Department, [Noti. No. 7/21/2017-PER/1761] 

Goa Planning Statistics and Evaluation Directorate, [Noti. No. 1/3/TCP(Part File)/2017-19/1015] 

Goa Planning Statistics and Evaluation Directorate, [Noti. No. 28/1/TCP/2018-19/PDA/Part-

file/1173] 

Goa Planning Statistics and Evaluation Directorate, [Noti. No. DPSE/III/GIFT/120/2020/1006] 
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Goa Planning Statistics and Evaluation Directorate, [Ref. No. 36/1/TCP/406-174 Adj-B/2021/1482] 

Goa Power Department, [Noti. No. CCE/Estt/1-11-81/Trans.SE/(D)/8677] 

Goa Power Department, [Noti. No. CEE/Estt-31-25-88/GPSC/Part/3366] 

Goa Power Department, [Noti. No. STA/ELECT/INSPT/CONF/3452] 

Goa Power Department, [Noti. No. CEE/Estt-1-1-83/Junior Engineer (Elect.)/Revival/792] 

Goa Power Department, [Noti. No. CEE/Estt-1-1-89/MR/Revival/791] 

Goa Power Department, [Noti. No. CEE/Estt-1-1-96/Jr. Steno Revival/796] 

Goa Power Department, [Noti. No. CEE/Estt.—31-25-88/GPSC/Part-III (B)/Vol.III//859] 

Goa Power Department, [Noti. No. CEE/Estt./Revival S.E./943] 

Goa Power Department, [Corrigendum 01-06-2021] 

Goa Printing and Stationery Department, [Noti. No. 5/14/2000-GPS/Part] 

Goa Printing and Stationery Department, [Noti. No. 5/4/2001-02/GPS/2830] 

Goa Printing and Stationery Department, [Note 16-06-2021] 

Goa Public Health Department, [Noti. No. 10/9/91-I/PHD(Part)] 

Goa Public Health Department, [Noti. No. 13/10/2007-I/PHD] 

Goa Public Health Department, [Noti. No. 13/10/2007-I/PHD(1)] 

Goa Public Health Department, [Noti. No. 13/144/87-I/PHD/PF] 

Goa Public Health Department, [Noti. No. 13/40/91-II/PHD] 

Goa Public Health Department, [Noti. No. 1/4/2001-II/PHD] 

Goa Public Health Department, [Noti. No. 1/4/2009-II/PHD] 

Goa Public Health Department, [Noti. No. 1/4/2009-II/PHD(1)] 

Goa Public Health Department, [Noti. No. 1/4/2009-II/PHD(2)] 

Goa Public Health Department, [Noti. No. 21/9/2001-I/PHD] 

Goa Public Health Department, [Noti. No. 22/3/2000-I/PHD/P.F.] 

Goa Public Health Department, [Noti. No. 22/4/2003-I/PHD] 

Goa Public Health Department, [Noti. No. 22/4/98-I/PHD(1)] 

Goa Public Health Department, [Noti. No. 22/5/2003-I/PHD] 

Goa Public Health Department, [Noti. No. 22/5/2003-I/PHD(1)] 

Goa Public Health Department, [Noti. No. 22/8/2000-I/PHD] 

Goa Public Health Department, [Noti. No. 2/12/97-II/PHD] 

Goa Public Health Department, [Noti. No. 2/8/2000-II/PHD(1)] 

Goa Public Health Department, [Noti. No. 2/8/2000-II/PHD(2)] 

Goa Public Health Department, [Noti. No. 35/40/2001-I/PHD(1)] 

Goa Public Health Department, [Noti. No. 38/194/2008-I/PHD] 

Goa Public Health Department, [Noti. No. 45/1/2005-I/PHD] 

Goa Public Health Department, [Noti. No. 45/1/2009-I/PHD] 

Goa Public Health Department, [Noti. No. 45/1/2009-I/PHD(1)] 

Goa Public Health Department, [Noti. No. 45/1/2009-I/PHD(2)] 

Goa Public Health Department, [Noti. No. 45/2/2006-I/PHD] 
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Goa Town and Country Planning Department, [Noti. No. 21/1/09/TCP/Sub-Comm/3703] 

Goa Town and Country Planning Department, [Noti. No. 45/1/TCP-09/Pt. File/3750] 

Goa Town and Country Planning Department, [Noti. No. CTP/Misc/TCP/09/pt/3811] 

Goa Town and Country Planning Department, [Noti. No. DPSE/ADMN/DEPU/3/2009/1182] 

Goa Town and Country Planning Department, [Noti. No. DPSE/III/UIDAI/490/2009] 

Goa Town and Country Planning Department, [Ref. No. PF/SPS/Tcp-08-09/Pt/3470] 

Goa Town and Country Planning Department, [Noti. No. 1/3/TCP(Part File)/2017-19/1077] 

Goa Town and Country Planning Department, [Noti. No. 21/1/TCP(A)/2021/Steering Committee/993] 

Goa Transport Department, [Noti. No. 23/4/BAR/MAG/02(Vol.n)/461] 

Goa Transport Department, [Noti. No. 23/4/MAG/BAR(Part)/668] 

Goa Transport Department, [Noti. No. 23/5/Tis-City/MAG/05(Vol.I)/360] 

Goa Transport Department, [Noti. No. 37130/2008/MAG/8471] 
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Goa Transport Department, [Noti. No. 37/23/2008/MAG/7798/7846] 

Goa Transport Department, [Noti. No. 37/2/2008/MAG/9212] 

Goa Transport Department, [Noti. No. 37/68/2009/MAG/9326] 

Goa Transport Department, [Noti. No. 37/82/2008/MAG/8436] 

Goa Transport Department, [Noti. No. 37/82/2008/MAG/8848] 

Goa Transport Department, [Noti. No. 37/83/2009/MAG/7699] 

Goa Transport Department, [Noti. No. 37/92/2009/MAG/8630] 

Goa Transport Department, [Noti. No. 38/2/2008/MAG/9294] 

Goa Transport Department, [Noti. No. 5/32/87-Tpt/2484] 

Goa Transport Department, [Noti. No. 5/9/90-TPT/2009/2474] 

Goa Transport Department, [Noti. No. 5/9/90-TPT/2009/2791] 

Goa Transport Department, [Noti. No. 5/9/90-TPT/2009/2793] 

Goa Transport Department, [Noti. No. 5/9/90-TPT/2009/2794] 

Goa Transport Department, [Noti. No. D. Tpt/EST/1493/2009 (PIV)/2610] 

Goa Transport Department, [Noti. No. SAP/1/98-VOL. VI/MOPA] 

Goa Transport Department, [Noti. No. 23/5/2014/MAG/TIS/1442] 

Goa Transport Department, [Noti. No. 23/5/2021/MAG/BAR/1500] 

Goa Transport Department, [Noti. No. 23/6/2021/MAG/BAR/1347] 

Goa Transport Department, [Noti. No. 23/6/2021/MAG/BAR/1458] 

Goa Transport Department, [Noti. No. 23/6/2021/MAG/BAR/1459] 

Goa Transport Department, [Noti. No. 23/6/TIS/MAG/2000(Part II)/1284] 

Goa Transport Department, [Noti. No. 37/02/2015/MAG/TRF/Sp.Br./7860] 

Goa Transport Department, [Noti. No. 37/02/2015/MAG/TRF/Sp.Br./7902] 

Goa Transport Department, [Noti. No. 5/2/93-Tpt/P.F./2021/1645] 

Goa Transport Department, [Noti. No. 5/2/93-Tpt/P.F./2021/1646] 

Goa Transport Department, [Noti. No. 5/2/93-Tpt/P.F./2021/1668] 

Goa Transport Department, [Noti. No. 5/2/93-Tpt/P.F./2021/1669] 

Goa Transport Department, [Noti. No. 5/2/93-Tpt/P.F./2021/1693] 

Goa Transport Department, [Noti. No. D. Tpt/Est/2306/2021/1652] 

Goa Transport Department, [Noti. No. D. Tpt/EST/244/Dy D.T/Part File-I/2021/1644] 

Goa Transport Department, [Noti. No. D. Tpt/EST/2812/1930] 

Goa Transport Department, [Noti. No. D. Tpt/LEAD AGENCY/13/2020/96] 

Goa Urban Development Department, [Noti. No. 10/1/90-DMA/Vol.I/1684] 

Goa Urban Development Department, [Noti. No. 10/1/90-DMA/Vol.I/1958] 

Goa Urban Development Department, [Noti. No. LSG/MIN/3182/68-C/PW & UD/1657] 

Goa Urban Development Department, [Noti. No. LSG/MIN/3182/68-C/PW & UD/1794] 

Goa Urban Development Department, [Noti. No. 10/487/2018-DMA/949] 

Goa Urban Development Department, [Noti. No. 11/62/2020/DMA/RERA/Legal matters/994] 

Goa Water Resources Department, [Noti. No. 207/CE-WRD-CPO/2008-09/395] 
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Goa Water Resources Department, [Noti. No. 22-1-81/CE-WR/Adm.II/611] 

Goa Water Resources Department, [Noti. No. 3/25-15/90/CE-WR/633] 

Goa Water Resources Department, [Noti. No. 3/25-4/87/WR/701] 

Goa Water Resources Department, [Noti. No. 3/25-5/87/WR/Adm. I/322] 

Goa Women and Child Development Directorate, [Noti. No. 1-25-97-DW&CD/Part/1819] 

Goa Women and Child Development Directorate, [Noti. No. 1-125-2006-DWCD-PART/1734] 

Goa Women and Child Development Directorate, [Noti. No. 2-103(63)-2021/DW&CD/1950] 
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